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RRATA

Reference is made to the paragraph 1.1 of Chapter 1 (Overview) of FSSAI Annual Report for the year 2013-14,
wherein following errata were observed:-

(1) Para 1.1, line 9 for "(a) Food Safety and Standards (Contaminant., Toxins and Residues) Amendment Regulations,
2012" read "(a) Food Safety and Standards (Contaminants, Toxirs and Residues) Draft Amendment Regulations,
2012"

(ii) Paral.l, line 14 for "2012" read "2013"

(iii) Paral.l, line 16 for "2012" read "2013"

(iv) Para 1.1, line 16 for "(d] Food Safety and Standards Rules (Amendment), 2013" read "(d) Food Safety and
Standards Rules (Draft Amendment), 2013"



